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STATEMENT RE:
ISSUE

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): Sir, the meeting of Chief
Ministers of States, convened to con-

LANGUAGE

sider the language issue, met on 23rd
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and 24th February, 1965, The meet-
ing strongly deplored the incitement
to violence in order to give expres-
gion to grievances of any kind and
urged that strong action should be
taken to put down lawlessness. It
considered that recourse to violence
and destruction of public property cut
at the very root of the democratic
process, which required that all diffe-
rences should be settled by methods
of discussion and persuasion.

The meeting felt that all those who
were in a position to influence public
opinion should speak out frankly
against use of violence and mobilise
public support for- settling disputes
and differences in an orderly way.
At the same time, the conference re-
called that genuine difficulties as well
as unwarranted apprehensions arous-
ed by misleading propaganda must be
speedily removed. The conference re-
called that through the provisions on
the subject in the Constitution,
through the enactment of the Official
Languages Act, through the decision
1o have a trilingual basis for education
and through the assurance given on
the floor of the Lok Sabha by Pandit
Jawaharlal Nehru and reiterated and
amplified by me in a broadcast to the
nation on 11th February 1965, both
the long-term objectives and the peed
to move towards them with necessary
caution had already been spelt out.

Hindi is the official language of the
Union and English is to continue as
an associate language. There was no
question of making any modification
in these basic decisions on which alone

a sound policy could be evolved.
‘What needed consideration was &
rumber of practical issues = arising

therefrom, including the amendment
of the Official Languages Act, 1963,
to give effect to the assurances refer-
red to above, The Chief Ministers
agreed that the examination of these
issues should be taken in hand. The
importance of ensuring equality of
opportunity, as enjoined by the Con-

stitution, between people belonging te
different parts of the country, was
anphasized by many Chief Ministers

Reference wag also made to the
question of the various States having
an equitable share in the All Indis,
Services. The need for evolving =&
sound system of moderation for exs-
minations for All India and higher
Central Services before the introguc-
tion of Hindi as an optional medium,
was emphasized ' It was further urg-
ed that consideration. ghould be givem
to the introduction of regional lan-
guages as media for these examina-
tions. It was suggested that befare
any decisions are taken an these gues-
tions, a study of all the aspects invol¥-
ed should be undertaken in coopera-
tion with the Union Public Service
Commission,

The working of the three language
formula evolved by the Chief Minis-
ters' Conference on national integra-
tion and accepted by the State Gov-
ernments were reviewed, It was de-
cided that this formula should be fully.
and effectively implemented in all the
States. It was urged that in accord-
ance with this formula, the study of
an Indian language in current use,
preferably one of the southern langu-
ages, apart from Hindi and English, in
the Hindi-speaking areas and of Hindi,
along with the regional languages and
English in the non-Hindi-speaking
areas would further promote the sense
of pational unity and encourage better
and freer communication between the
people in the different parts of the
country. Necessary action will now
be taken by the Union Government in
pursuance of the above decisions.
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